ITEM NO.1501+1502+1503 COURT NO.1 SECTION X

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 276/2025

IN RE THE WAQF (AMENDMENT) ACT, 2025 (1)

IA No. 93675/2025 - APPLICATION FOR PERMISSION
IA No. 93240/2025 - APPLICATION FOR PERMISSION
IA No. 88593/2025 - CLARIFICATION/DIRECTION
IA No. 107477/2025 - EXEMPTION FROM FILING O.T.
IA No. 107476/2025 - INTERVENTION APPLICATION
IA No. 93498/2025 - INTERVENTION APPLICATION
IA No. 107260/2025 - INTERVENTION APPLICATION
IA No. 101881/2025 - INTERVENTION APPLICATION
IA No. 107193/2025 - INTERVENTION APPLICATION
IA No. 97844/2025 - INTERVENTION APPLICATION
IA No. 107947/2025 - INTERVENTION APPLICATION
IA No. 93170/2025 - INTERVENTION/IMPLEADMENT
IA No. 93768/2025 - INTERVENTION/IMPLEADMENT
IA No. 104373/2025 - INTERVENTION/IMPLEADMENT
IA No. 104413/2025 - INTERVENTION/IMPLEADMENT
IA No. 105262/2025 - INTERVENTION/IMPLEADMENT
IA No. 105820/2025 - INTERVENTION/IMPLEADMENT
IA No. 105870/2025 - INTERVENTION/IMPLEADMENT
IA No. 105928/2025 - INTERVENTION/IMPLEADMENT
IA No. 106025/2025 - INTERVENTION/IMPLEADMENT
IA No. 106083/2025 - INTERVENTION/IMPLEADMENT
IA No. 107546/2025 - INTERVENTION/IMPLEADMENT
IA No. 110742/2025 - INTERVENTION/IMPLEADMENT
IA No. 93127/2025 - INTERVENTION/IMPLEADMENT
IA No. 93705/2025 - INTERVENTION/IMPLEADMENT
IA No. 104370/2025 - INTERVENTION/IMPLEADMENT
IA No. 104409/2025 - INTERVENTION/IMPLEADMENT
IA No. 105261/2025 - INTERVENTION/IMPLEADMENT
IA No. 105310/2025 - INTERVENTION/IMPLEADMENT
IA No. 105863/2025 - INTERVENTION/IMPLEADMENT
IA No. 105919/2025 - INTERVENTION/IMPLEADMENT
IA No. 106014/2025 - INTERVENTION/IMPLEADMENT
IA No. 106080/2025 - INTERVENTION/IMPLEADMENT
IA No. 109722/2025 - INTERVENTION/IMPLEADMENT
IA No. 92844/2025 - INTERVENTION/IMPLEADMENT
sm¥AcNo. 104367/2025 - INTERVENTION/IMPLEADMENT
208INo. 104392/2025 - INTERVENTION/IMPLEADMENT
HIN No. 105257/2025 - INTERVENTION/IMPLEADMENT
INTERVENTION/IMPLEADMENT

IA No. 105301/2025
IA No. 105860/2025 INTERVENTION/IMPLEADMENT
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105911/2025
106007/2025
106076/2025
109716/2025
104355/2025
104391/2025
105256/2025
105267/2025
105854/2025
105901/2025
106000/2025
106070/2025
109707/2025
93420/2025 -
104386/2025
105255/2025
105266/2025
105848/2025
105894/2025
105992/2025
106064/2025
108273/2025
113082/2025
93370/2025 -
100601/2025
104383/2025
105252/2025
105265/2025
105846/2025
105891/2025
105982/2025
106051/2025
106407/2025
108262/2025
113077/2025
104379/2025
105249/2025
105264/2025
105835/2025
105883/2025
105979/2025
106036/2025
106211/2025
111047/2025
93237/2025 -
97839/2025 -
104376/2025
105248/2025
105263/2025
105828/2025
105874/2025
105931/2025
106030/2025
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IA No. 106085/2025 - INTERVENTION/IMPLEADMENT
IA No. 110963/2025 - INTERVENTION/IMPLEADMENT
(IA No. 108039/2025 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES AND IA No. 90429/2025 - STAY APPLICATION)

WITH
W.P.(C) No. 314/2025 (PIL-W)
(IA No. 93956/2025 - STAY APPLICATION)

W.P.(C) No. 284/2025 (X)
(IA No. 93079/2025 - INTERVENTION APPLICATION, IA No. 90344/2025 -
STAY APPLICATION)

W.P.(C) No. 331/2025 (PIL-W)
(IA No. 100782/2025 - INTERVENTION APPLICATION, IA No. 94610/2025 -
STAY APPLICATION)

W.P.(C) No. 269/2025 (PIL-W)

(IA No. 90396/2025 - APPROPRIATE ORDERS/DIRECTIONS, TIA No.
90399/2025 - EXEMPTION FROM FILING O0.T., IA No. 90397/2025 -
INTERVENTION APPLICATION, IA No. 89994/2025 -
INTERVENTION/IMPLEADMENT, IA No. 90398/2025 - PERMISSION TO APPEAR
AND ARGUE IN PERSON, IA No. 86885/2025 - PERMISSION TO FILE
SYNOPSIS AND LIST OF DATES AND TIA No. 86879/2025 - STAY
APPLICATION)

W.P.(C) No. 814/2013 (PIL-W)

W.P.(C) No. 353/2025 (PIL-W)

(IA No. 95099/2025 - EX-PARTE STAY, IA No. 113448/2025 -
INTERVENTION/IMPLEADMENT, IA No. 105660/2025 -
INTERVENTION/IMPLEADMENT)

W.P.(C) No. 440/2025 (PIL-W)
FOR ADMISSION

W.P.(C) No. 375/2025 (PIL-W)
(IA No. 97076/2025 - STAY APPLICATION)

W.P.(C) No. 344/2025 (PIL-W)
(IA No. 94858/2025 - STAY APPLICATION)

W.P.(C) No. 398/2025 (PIL-W)
No. 101418/2025 - STAY APPLICATION)

W.P.(C) No. 431/2025 (PIL-W)
(IA No. 107360/2025 - STAY APPLICATION)

W.P.(C) No. 415/2025 (X)
(FOR ADMISSION)



W.P.(C) No. 427/2025 (X)
(FOR ADMISSION)

W.P.(C) No. 445/2025 (PIL-W)
(FOR ADMISSION AND IA No. 110248/2025 - EX-PARTE AD-INTERIM RELIEF)

W.P.(C) No. 447/2025 (PIL-W)
(FOR ADMISSION)

W.P.(C) No. 439/2025 (X)
(FOR ADMISSION)

W.P.(C) No. 436/2025 (PIL-W)
(FOR ADMISSION, IA No. 109283/2025 - EX-PARTE STAY, IA No.
109284/2025 - PERMISSION TO FILE LENGTHY LIST OF DATES)

W.P.(C) No. 450/2025 (X)
(FOR ADMISSION, IA No. 111659/2025 - EX-PARTE AD-INTERIM RELIEF)

T.P.(C) No. 1316/2025 (IV-C)
(FOR ADMISSION, IA No. 114018/2025 - EXEMPTION FROM FILING 0.T.)

W.P.(C) Diary No(s). 19103/2025

W.P.(C) No(s). 381/2025

Date : 15-09-2025 These matters were called on for pronouncement of
judgment today.

For Petitioner(s)
Mr. Bhaskar Aditya, AOR
Mr. Nitin Mishra, Adv.
Mrs. Tahini Bhushan, Adv.
Mrs. Soumya Priyadarshinee, Adv.
Ms. Shreehm Agarwal, Adv.

Mr. Abdul Rasheed Quereshi, Adv.
Mr. Dharmendra Kumar Sinha, AOR

Mr. Syed Mehdi Imam, AOR
Mr. Mohd Parvez Dabas, Adv.
Mr. Uzmi Jamil Husain, Adv.
Mr. Tabrez Ahmad, Adv.

Mr. Atif Suhrawardy, Adv.
Mr. M A Mujeeb, Adv.

Mr. Vishnu Shankar Jain, Adv.
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Shaurya Krishna, Adv.
Parth Yadav, AOR
Marbiang Khongwir, Adv.
Khushboo Tomar, Adv.

Vishnu Sharma A.s., AOR

Huzefa Ahmadi, Sr. Adv.
Abdulla Naseeh V.t., AOR

Rajeev Dhavan, Sr. Adv.
Ejaz Maqgbool, AOR
Burhan V. Bukhari, Adv.
Zain Magbool, Adv.
Meeran Magbool, Adv.
Saif Zia, Adv.

Subhash Chandra Jain, AOR

Abhishek Manu Singhvi, Sr. Adv.
M R Shamshad, Sr. Adv.
Amit Bhandari, Adv.
Talha Abdul Rahman, AOR
M Shaz Khan, Adv.
Arijit Sarkar, Adv.
Faizan Ahmed, Adv.
Sudhanshu Tewari, Adv.
Rafid Akhter, Adv.
Priyansha Sharma, Adv.
Yash Johari, Adv.

Zeb Hasan, Adv.

Ashwani Kumar Updayay, Adv.
Nikhil Upadyay, Adv.
Shweta Sinha, AOR

Kapil Sibal, Sr. Adv.

Fuzail Ahmad Ayyubi, AOR
Ibad Mushtaq, Adv.

Rupali Samuel, Adv.

Sumedha, Adv.

Akanksha Rai, Adv.

Gurneet Kaur, Adv.

Mujahid Ahmed, Adv.

Shahid Nadeem, Adv.

Mir Ferasat Ali Shuttari, Adv.
Syeda Marwa Shuttari, Adv.
Mustafa Khaddam Hussain, Adv.
Hasan Raza Khan, Adv.

Surjadipta Seth, Adv.



Mr. Md. Hadiur Rahaman, Adv.
Mr. Arindam Ghosh, AOR

Mr. Nizam Pasha, Adv.

Mr. Lzafeer Ahmad B. F., AOR
Ms. Awstika Das, Adv.

Mr. Mushtaq Salim, Adv.

Mr. Madhav Deepak, Adv.

Mr. Sidharth Kaushik, Adv.
Mr. Shubham Arun, Adv.

Mr. Arif Ali, Adv.

Mr. Sachin Dubey, Adv.

Mr. Vaibhav Choudhary, AOR
Ms. Nilofar Khan, AOR

Mr. Manoj Kumar A., Adv.
Mr. Vairawan A.s, AOR

Mr. Anil Kumar, AOR

Mr. Aslam Ahmed Jamal, AOR

Mr. Rohit Jain, Adv.

Mr. Mohd Ashaab, Adv.

Mr. Mir Omer Khan, Adv.

Mr. Tameem Moeez, Adv.

Ms. Afsar Jahan, Adv.

Ms. Shabiesta Nabi, Adv.

Mr. Arun Kumar Arunachal, Adv.
Mr. Raees Ahmad, Adv.

Mr. Arun Kumar Maji, Adv.
Mr. Shashank Tripathi, AOR

Mr. Rajeev Singh, Adv.
Mr. Ashwani Kumar Singh, Adv.
Ms. Shefali Jain, Adv.
Mr. Samant Singh, Adv.
Ms. Anu H. Kirutthika, Adv.
Mr. Rajeev Singh, AOR

Mr. Narendra Mishra, Adv.
Ms. K. R. Chitra, AOR

For Respondent(s)
Mr. Tushar Mehta, Solicitor General
Mr. K.M.nataraj, A.S.G.
Mr. Vikramjit Banerjee, A.S.G.
Mr. S.D.Sanjay, A.S.G.
Ms. Aishwarya Bhati, A.S.G.
Mr. Raghavendra P.shankar, A.S.G.
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Vinayak Sharma, Adv.
Vatsal Joshi, Adv.

Indira Bhakar, Adv.
Chitransh Sharma, Adv.
Anuj Srinivas Udupa, Adv.
Satvika Thakur, Adv.
Nikita Capoor, Adv.

Yogya Rajpurohit, Adv.

S. Subramaniam, Adv.
Ayush Saklani, Adv.
Ritika Ranjan, Adv.
Sudarshan Lamba, Aor, Adv.
Anil Kaushik, Adv.
P.V..Yogeswaran, Adv.
Karan Lahiri, Adv.

Astha Singh, Adv.

Gaurang Bhushan, Adv.
Sansriti Pathak, Adv.
Kanu Agarwal, Adv.
K.parmeshwaran, Adv.
Shivika Mehra, Adv.
Riddhi Jad, Adv.

Anupriya Srivastava, Adv.
Shreya Jain, Adv.

Saurav Gaur, Adv.

Abijit Singh, Adv.

Gargi Bose, Adv.
Sudarshan Lamba AOR

Corporate Law Group, AOR

Colin Gonsalves, Sr. Adv.
Manik Gupta, Adv.
Satya Mitra, AOR

Salman Khurshid, Sr. Adv.
Ahmed Zargham, Adv.
Naghma Imtiaz, Adv.
Zargham Ahmed, Adv.
Saif Naseem, Adv.
Tanveer Ahmed Khan, Adv.
Seema Khan, Adv.
Equity Lex Associates, AOR

Guntur Pramod Kumar, AOR
Prerna Singh, Adv.
Dhruv Yadav, Adv.
Vikash Singh, AOR

Tushar Mehta, Solicitor General
Kanu Agrawal, Adv.
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Deepanwita Priyanka, AOR

Farhat Jahan Rehmani, AOR
Mohammad Danish, Adv.
Barkat Ali Khan, Adv.
Monis Faridi, Adv.

Imran Ahmad, Adv.

Mr. Firoz Iqbal Khan, Adv.
Faizan Khan, Adv.

C. K. Sasi, AOR
Irshad Ahmad, AOR

Aravindh S., AOR
Jyotika Sharma, Adv.

S. Wasim A. Qadri, Sr. Adv.
Abrar Ahmad, Adv.

Tamim Qadri, Adv.

Saeed Qadri, Adv.

Shraveen Kumar Verma, Adv.
Umesh Kumar Ranjan, Adv.

Bhavna Kapur, Adv.

Danish Ali, Adv.

Radha Meena, Adv.

Lakshmi Raman Singh, AOR

Ashutosh Kumar Sharma, AOR
Vikas Negi, Adv.
Deep Narayan Sarkar, Adv.

Shreekant Neelappa Terdal, AOR
N. Visakamurthy (aor), Sr. Adv.

Ranjit Kumar, Sr. Adv.
Lokesh Sinhal, Sr. A.A.G.
Akshay Amritanshu, AOR
Drishti Rawal, Adv.
Drishti Saraf, Adv.
Aakanksha, Adv.

Ishika Gupta, Adv.
Sarthak Arya, Adv.
Nikunj Gupta, Adv.

Seema Sindhu, Adv.
Kirti, Adv.

Sarthak Srivastava, Adv.
Mayur Goyal, Adv.

Sneh Lata Mishra, Adv.

Gopal Sankaranarayanan, Sr. Adv.
Divya Jyoti Singh, AOR
Tushar Shrivastava, Adv.



Ms. Shreya Nair, Adv.
Mr. Shourya Dasgupta, Adv.

Mr. Vinay Garg, Sr. Adv.
Mr. P. N. Ravindran, Sr. Adv.
Ms. Kiran Bhardwaj, AOR

Mr. Abhishek Atrey, Adv.
Ms. Ambika Atrey, Adv.

Mr. Awanish Sinha, Adv.

Mr. Ajay Jain, Adv.

Mr. Ajay Singh, Adv.

Ms. Anu Mohla, Adv.

Mrs. Anuradha Rustagi, Adv.
Ms. Prerna, Adv.

Ms. Rishika, Adv.

Mr. Anilendra Pandey, AOR
Ms. Aarati Sah, Adv.

Mr. Animesh Shukla, Adv.
Mr. Shahid Ali, Adv.

Mr. Nadeem Hussain, Adv.

Mr. Pitambar Acharya, Advocate General
Mr. Maninder Singh, Sr. Adv.

Ms. Samapika Biswal, AOR

Mr. Prabhas Bajaj, Adv.

Mr. Karthikeya Asthana, Adv.

Ms. Soumya Sannidhanam, Adv.

Mr. Amarpal Singh Dua, Adv.

Mr. Milind Rai, Adv.

Mr. Rangasaran Mohan, Adv.

Mr. Sulaiman Mohd Khan, Adv.

Ms. Taiba Khan, Adv.

Mr. Bhanu Malhotra, Adv.

Mr. Gopeshwer Singh Chandel, Adv.
Mr. Abdul Bari Khan, Adv.

Mr. Chandra Bose, Adv.

Mr. Aftab Alam, Adv.

Mr. Usman Ghani Khan, AOR

Mr. Barun Kumar Sinha, Adv.
Mrs. Pratibha Sinha, Adv.

Mr. Abhishek, AOR

Mr. Sneh Vardhan, Adv.

Mr. Rakesh Mudgal, Adv.

Mr. Chhail Bihari Singh, Adv.
Mr. Sidhant Thakur, Adv.

Mr. Neeraj, Adv.

Mr. Pankaj Kumar Shukla, Adv.
Mr. Ritu Raj, Adv.

Mrs. Kanika, Adv.
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Vaibhav Singh, Adv.

Mahfooz Ahsan Nazki, AOR
Vivek Rajan D.b., Adv.
Hemant Gupta, Adv.

Salman Khurshid, Sr. Adv.
Aditya Sondhi, Sr. Adv.
Shariq Ahmed, Adv.

Tariq Ahmed, Adv.

Sheetal Soni, Adv.

Lubna Naaz, Adv.

Mohammad Modassir Shams, Adv.

Adnan Yousuf Bhat, Adv.

M/S. Ahmadi Law Offlces AOR
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Gopal Sankaranarayanan, Sr. Adv.

Divya Jyoti Singh, AOR
Tushar Shrivastava, Adv.
Shreya Nair, Adv.
Shourya Dasgupta, Adv.

Ranjit Kumar, Sr. Adv.
Lokesh Sinhal, Sr. A.A.G.

Akshay Amritanshu, AOR

Drishti Rawal, Adv.
Drishti Saraf, Adv.

Aakanksha, Adv.

Ishika Gupta, Adv.
Sarthak Arya, Adv.
Nikunj Gupta, Adv.

Seema Sindhu, Adv.
Kirti, Adv.

Sarthak Srivastava, Adv.
Mayur Goyal, Adv.

Sneh Lata Mishra, Adv.

Md. Sadath Hussain, AOR

Md Abdul Mugeeth Qureshi, Sr.
Zakir Ali Danish, Adv.

Rajiv Kumar Sinha, Adv.

Hari Singh, Adv.

Minhajuddin M Shaikh, Adv.

Miss Kanika Singhal, AOR

Mr.
Mr.
Ms.
Mr.
Mr.
Mr.

Manoj K. Mishra, AOR
Umesh Dubey, Adv.
Madhulika, Adv.

Anand Kumar Rai, Adv.

Radeesh Kumar Mt, Adv.
Amulya Dev Mishra, Adv.
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Ms. Sneh Lata Mishra, Adv.

Ms. Nitya Ramakrishnan,, Sr. Adv.
Mr. Prasanna S., AOR

Ms. Rupali Samuel, Adv.

Ms. Stuti Rai, Adv.

Ms. Injila Muslim Zaidi, Adv.

Mr. Prasanna B, Adv.

Mr. C.U. Singh, Sr. Adv.
Ms. Vrinda Bhandari, AOR
Ms. Vanshita Gupta, Adv.
Ms. Anandita Rana, Adv.
Ms. Katyayani Suhrud, Adv.

Mr. Salil Srivastava, Adv.
Mr. Prakash Priyadarshi, Adv.
Ms. Rashmi Singh, AOR

Mr. Chand Qureshi, AOR

Mr. Pankaj Tiwari, Adv.

Mr. Aarif Ali, Adv.

Mr. Aurangzeb Khan, Adv.
Mr. Mujahid Ahmad, Adv.

Mr. Ahmad Parvez, Adv.

Mr. Mohit Yadav, Adv.

Mr. Mohd Shahzad Ansari, Adv.
Mr. Raj Kumar Yadav, Adv.
Mr. Md.imran Siddiqui, Adv.
Dr. Syed Kashan Ali, Adv.
Mr. Mohd. Tauheed, Adv.

Dr. Shikha Bhargava, Adv.
Mr. Mateen Shaikh, Adv.

Mr. M.p.siddiqui, Adv.

Mr. Dhirendra Kumar Verma, Adv.
Mr. Rameez Shaikh, Adv.

Mr. Keshav Choudhary, Adv.
Mrs. Parveen Qureshi, Adv.
Mr. Anwar Ahmad Khan, Adv.
Mrs. Arpana Soni, Adv.

Mr. Mohammed Khalid, Adv.
Mr. Suhail Khan, Adv.

Mr. Mohammad Ateeque, Adv.
Mr. Deepak Kumar, Adv.

Mr. Shahzad Naqvi, Adv.

Mr. M.tajdar Siddiqui, Adv.
Mr. Bahar U Barqi, Adv.

Mr. Shah Alam, Adv.

Mr. Sushil Sonkar, Adv.

Mr. Himanshu Gupta, Adv.
Dr. M.s.alam, Adv.
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Sadashiv, AOR

Sachin Agarwal, Adv.

Pranav Kumar Srivastva, Adv.
Ashish Singh, Adv.

Nishant Sanjay Kumar Singh, Adv.
Prashant Andrew Leo, Adv.
Vandana, Adv.

Pooja Garg, Adv.

Ashish Pandey, Adv.

Devendra Kumar Gupta, Adv.

Venkata Raghuvamsy D., AOR
Subodh Pathak, Adv.

Amit Mishra, Adv.
Mitakshara Goyal, Adv.
Gautam Singh, Adv.

Sudipto Sarkar, Adv.
Shriya Gilhotra, Adv.

Amit sharma, Adv.

Yashraj Bundela, Adv.
Rahul G Tanwani, Adv.

Ansar Ahmad Chaudhary, AOR

Shivam Jasra, AOR
Kartik Jasra, Adv.
Vidhi Sharma, Adv.
Nakul Khanna, Adv.

G Priyadharshni, Adv.
Rahul Shyam Bhandari, AOR
Satyam Pathak, Adv.
Prabhakar Pahepuri, Adv.

Wajeeh Shafiq, AOR
Tariq Adeeb, Adv.
Rukhsar Ahmad, Adv.
Shaista Siddiqui, Adv.
Naman Jain, Adv.
Sabika Ahmad, Adv.

P. Wilson, Sr. Adv.

A. Mariarputham, Sr. Adv.
Richardson Wilson, Adv.
Apoorv Malhotra, Adv.
Lokesh Krishna, Adv.
Ankit Sharma, Adv.

Aditya Ojha, Adv.
Aravind, Adv.

Saran Raghunandhan Adv.

Ms. Anuradha Arputham, AOR

12



Mr. Goutham Bhaskarr, Adv.

Dr. Ram Sankar, Adv.
Mrs. Harini Ramsankar, Adv.
M/S. Ram Sankar & Co, AOR

Mr. Huzefa Ahmadi, Sr. Adv.
Mr. Ujjwal Singh, AOR

Mr. Iftekar Munshi, Adv.
Ms. Manisha Gupta, Adv.

Mr. Rachit Bigghe, Adv.

Mr. Syed Shahid Hussain Rizvi, AOR
Mr. Zeeshan Rizvi, Adv.
Mr. Nasir Aziz, Adv.

Mr. S. Guru Krishna Kumar, Sr. Adv.
Ms. C. Ankeeta Appanna, AOR
Ms. Madhura Chitnis, Adv.

Mr. Kailash Prashad Pandey, AOR
Mr. Hitesh Kumar Sharma, Adv.
Mr. Amit Kumar Chawla, Adv.
Mr. S.k. Rajora, Adv.

Mr. Rajesh Singh, Adv.

Mr. Mahi Pal Singh, Adv.

Mr. Akhileshwar Jha, Adv.

Ms. Sawti Vishan, Adv.

Ms. Shreya Jha, Adv.

Ms. Manisha Chawla, Adv.

Mr. Varun Varma, Adv.

Mr. Chaman Sharma, Adv.

Mr. Shubham Rajhans, Adv.

Mr. Ishank Ranjan, Adv.

Mr. Javed Raza, Adv.

Mr. Rakesh Vishan, Adv.

Mr. Prakhar Pandey, Adv.

Ms. Niharika Dwivedi, Adv.
Mr. Abhishek Sharma, Adv.

Mr. Avnish Sharma, Adv.

Mr. Devender Mishra, Adv.

Ms. Laveena Tak, Adv.

Mr. Saurabh Kumar Solanki, Adv.
Mr. Dilip Kumar, Adv.

Mr. Jatin Malik, Adv.

Ms. Priyanka Prakash, AOR

Mr. K Sai Krishna Mohan Rao, Adv.
Mrs. Beena Prakash, Adv.

Mr. Anoop R, Adv.

Mr. Chand Qureshi, AOR
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Mr. Aarif Ali, Adv.

Mr. Aurangzeb Khan, Adv.
Mr. Mujahid Ahmad, Adv.

Mr. Ahmad Parvez, Adv.

Mr. Mohit Yadav, Adv.

Mr. Mohd Shahzad Ansari, Adv.
Mr. Raj Kumar Yadav, Adv.
Mr. Md.imran Siddiqui, Adv.
Dr. Syed Kashan Ali, Adv.
Mr. Mohd. Tauheed, Adv.

Dr. Shikha Bhargava, Adv.
Mr. Mateen Shaikh, Adv.

Mr. M.P.Siddiqui, Adv.

Mr. Dhirendra Kumar Verma, Adv.
Mr. Rameez Shaikh, Adv.

Mr. Keshav Choudhary, Adv.
Mrs. Parveen Qureshi, Adv.
Mr. Anwar Ahmad Khan, Adv.
Mrs. Arpana Soni, Adv.

Mr. Mohammed Khalid, Adv.
Mr. Suhail Khan, Adv.

Mr. Mohammad Ateeque, Adv.
Mr. Deepak Kumar, Adv.

Mr. Shahzad Naqvi, Adv.

Mr. M.tajdar Siddiqui, Adv.
Mr. Bahar U Barqi, Adv.

Mr. Shah Alam, Adv.

Mr. Sushil Sonkar, Adv.

Mr. Himanshu Gupta, Adv.
Dr. M.s.alam, Adv.

Mr. Pradeep Kumar Yadav, Adv.
Ms. Anjale Kumari, Adv.

Mr. Deepak Yadav, Adv.

Ms. Swapnil Singh, Adv.

Mr. Gopal Singh, Adv.

Mr. Aditya Yadav, Adv.

Ms. Prakriti Pandey, Adv.

Ms. Khushboo, Adv.

Mr. Rahul Kumar, Adv.

Mr. Manish Nagpal, Adv.
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Ms. Shweta Suman, Adv.

Mr. Sunil Kumar Srivastava, Adv.
Mr. Tota Ram, Adv.

Mr. Sanjeev Malhotra, AOR

Mr. R. H. A. Sikander, AOR
Mr. Jatin Bhatt, Adv.

Mr. Kshitij Singh, Adv.

Mr. Sikander Raza, Adv.

Mr. Sanawar, Adv.

14



Ms.
Mr.

Mr.
Ms.
Mr.
Ms.
Mr.
Ms.

Mr.
Mr.
Mr.
Ms.
Mr.

Mr.
Mr.
Ms.

Mr.
Mr.
Ms.

Mr.
Mr.
Ms.
Mr.
Mr.
Mr.
Ms.

Ms.
Mr.

Nujhat Naseem, Adv.
Chirag Verma, Adv.

Dr. Abhishek Manu Singhvi, Sr.

Fauzia Shakil, AOR

Amit Bhandari, Adv.

Priyansha Sharma, Adv.
Shivagnanam Karthikeyan, Adv.
Tasmiya Talaha, Adv.

Huzefa Ahmadi, Sr. Adv.
Ujjwal Singh, AOR
Iftekar Munshi, Adv.
Manisha Gupta, Adv.
Rachit Bigghe, Adv.

Tushar Mehta, Solicitor General

Kanu Agrawal, Adv.
Deepanwita Priyanka, AOR

Tushar Mehta, Solicitor General

Kanu Agrawal, Adv.
Deepanwita Priyanka, AOR

Manoj K. Mishra, AOR
Umesh Dubey, Adv.
Madhulika, Adv.

Anand Kumar Rai, Adv.
Radeesh Kumar Mt, Adv.
Amulya Dev Mishra, Adv.
Sneh Lata Mishra, Adv.

Sneha Sanjay Botwe, AOR
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Vipin Kumar, AOR

Deepak Goel, Adv.

Bharat Lal Soni, Adv.
D.N.Ojha, Adv.

Deepak Mishra, Adv.
Pramod Kumar Singh, Adv.
Nisha Rani, Adv.
C.k.sharma, Adv.

Kamal Kumar Pandey, Adv.
R.R.Maurya, Adv.

Salman Khurshid, Sr. Adv.
Ahmed Zargham, Adv.
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Mrs. Naghma Imtiaz, Adv.

Mr. Zargham Ahmed, Adv.

Mr. Saif Naseem, Adv.

Mr. Tanveer Ahmed Khan, Adv.
Mrs. Seema Khan, Adv.

M/S. Equity Lex Associates, AOR

Ms. Mrinal Gopal Elker, AOR

Mr. Praphulla Kumar Bharat, Advocate General
Mr. Apoorv Kurup, A.A.G.

Ms. Ankita Sharma, AOR

Mr. Arjun D Singh, Adv.

Ms. Ishika Neogi, Adv.

Mr. Praphulla Kumar Bharat, Advocate General
Mr. Apoorv Kurup, A.A.G.

Ms. Ankita Sharma, AOR

Mr. Arjun D Singh, Adv.

Ms. Ishika Neogi, Adv.

Mr. Chandan Kumar, Adv.
Mr. Rajnish Kumar Jha, AOR
Mr. Ravi Raj, Adv.

Mr. Sakal Dev Sharma, Adv.

Mr. Aniket V1]ay Seth, AOR
Petitioner-in-person, AOR

Mr. P.V. Dinesh, Sr. Adv.

Mr. Subhash Chandran K.r, AOR
Ms. Krishna Lr, Adv.

Ms. Anna Oommen, Adv.

Mr. Anirudh Kp, Adv.

Mr. Syed Farman Ahmad Naqvi, Sr. Adv.
Mr. Rajesh Gulab Inamdar, AOR
Mr. Shashwat Anand, Adv.

Mr. Md Abdul Muqeeth Qureshi, Sr. Adv.
Mr. Zakir Ali Danish, Adv.

Mr. Rajiv Kumar Sinha, Adv.

Mr. Hari Singh, Adv.

Mr. Minhajuddin M Shaikh, Adv.

Mr. Md. Sadath Hussain, AOR

Mr. D. L. Chidananda, AOR

Mr. Muhammad Ali Khan, A.A.G.
Ms. Eesha Bhakshi, Adv.

Mr. Shridhar Pottraju, Sr. Adv.
Ms. Pratima Nain Lakra, AOR
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Ms. Mahima Pandey, Adv.

Mr. Vikas Lakra, Adv.

Mr. Chandan Prajapati, Adv.
Mr. Aditya Sharma, Adv.

Mr. Shailendra Kumar Mishra, Adv.
Mr. Shreeyas U Lalit, Adv.
Mr. Aakash Dixit, Adv.

Mr. Pallav Mongia, Adv.

Mr. Devesh Mohan, Adv.

Ms. Kanchan Shakya, Adv.
Mr. Priyam Sharma, Adv.

Mr. Barun Kumar Sinha, Adv.
Mrs. Pratibha Sinha, Adv.

Mr. Sneh Vardan, Adv.

Mr. Siddant Thakur, Adv.

Mr. Himanshu Sood, Adv.

Mr. Pankaj Kumar Shukla, Adv.
Mr. Bhuwan Raj, AOR

Mr. Raman Singh, Adv.

Mr. Deepak Agarwal, Adv.

Dr. Menaka Guruswamy, Sr. Adv.
Ms. Neha Rathi, AOR

Ms. Kajal Giri, Adv.

Ms. Arunima Das, Adv.

Ms. Mohini Kumari, Adv.
Dr. Sunil Kumar, Adv.

Mr. Rajiv Mangla, AOR

Mr. Prince Raj, Adv.

Ms. Monika, Adv.

Mr. Hrithik Jarodia, Adv.

Mr. Pravartak Suhas Pathak, AOR
Mr. Ritu Raj, Adv.

Mr. Kalyan Bandoapdhyay, Sr. Adv.
Mr. Kunal Vajani, Adv.

Mr. Avishkar Singhvi, Adv.

Mr. Prashant Alai, Adv.

Mr. Kunal Mimani, AOR

Mr. Kausar Raza Faridi, AOR

Mr. Abdulla Naseeh V.t., AOR
Ms. Abreeda Banu, Adv.

Ms. Rachel Sara James, Adv.

Mr. Towseef Ahmad Dar, AOR
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Barun Kumar Sinha, Adv.
Pratibha Sinha, Adv.

Sneh Vardan, Adv.

Siddant Thakur, Adv.
Himanshu Sood, Adv.
Pankaj Kumar Shukla, Adv.
Bhuwan Raj, AOR

Raman Singh, Adv.

Deepak Agarwal, Adv.

Shubail Farook, Adv.
Ranjay Kumar Dubey, AOR

Manas P. Hameed, Adv.
Ipsita Ojal, Adv.

Anil Kumar K P, Adv.
Mariyamma A. K., AOR

Akansha, AOR

Naman Raj Singh, Adv.
Shaifali Singh, Adv.
Anjali Saxena, Adv.
Sparsh Choudhary, Adv.

Karan Dang, Adv.
Rashi Gupta, Adv.
Swadha Gupta, Adv.
Abhishek Ranjan, Adv.
Shreya Chopra, Adv.
Prabhat Kumar, AOR

Chander Uday Singh, Sr. Adv.
Rajiv Shakdher, Sr. Adv.
Rauf Rahim, Sr. Adv.

Adeel Ahmed, AOR

Mujeeb Ur Rahman, Adv.
Rahamathulla Kothwal, Adv.
Abdur Razzaque Bhuyan, Adv.
Elias Ahmed, Adv.

Siddika Aisha, Adv.

M Huzaifa, Adv.

Mohammad Mobashshir Aneeq, Adv.
Tagqdees Fatima, Adv.

Karan Khetani, Adv.

Bidya Mohanty, Adv.

Jonathan Ivan Rajan, Adv.
Maithili Moonda, Adv.

Ali Rahim, Adv.

Mohd Ghouse Muddin Khan, Adv.
Jahangir Igbal, Adv.
Katyayani Suhurd, Adv.

Aamir Hussain, Adv.
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Mr. Raja Chatterjee, Adv.
Mr. Piyush Sachdev, Adv.
Ms. Riya Dutta, Adv.

Ms. Shweta, Adv.

Mr. Syed Mehdi Imam, AOR
Mr. Mohd Parvez Dabas, Adv.
Mr. Uzmi Jamil Husain, Adv.
Mr. Mohd Noorullah, Adv.
Mr. Tabrez Ahmad, Adv.

Mr. Atif Suhrawardy, Adv.
Mr. Mohd Aamir Dabas, Adv.

Mr. Abid Ali Beeran P, AOR
Mr. Sarath S Janardanan, Adv.
Mr. Saswat Adhyapak, Adv.

Ms. Namita Kumari, Adv.

Mr. Mohan Gopal, Adv.
Mr. Vaibhav Choudhary, AOR

Mr. Shubail Farook, Adv.
Mr. Ranjay Kumar Dubey, AOR

Mr. Chandrashekhar Singh, Adv.
Mr. Shashank Shekhar Singh, Adv.
Mr. Arjun D. Singh, Adv.

Mr. Gaichangpou Gangmei, Adv.
Mr. J. Prasad, Adv.

Mr. Yimyanger Longkumer, Adv.
Mr. Maitreya Mahaley, Adv.

Mr. Abhinav Singh, Adv.

M/S. A.G. Veritas Law, AOR

Ms. Reena N. Singh, Adv.
Mr. Sandeep Singh, AOR
Ms. Arti Prasad, Adv.

Mr. Ravi Shankar Jandhyala, Sr. Adv.
Ms. Aarati Sah, Adv.

Mr. Animesh Shukla, Adv.

Mr. Kumar Abhishek, Adv.

Ms. Rukhshaar Saifi, Adv.

Ms. Neha Rai, AOR

Dr. Sunil Kumar Agarwal, AOR

Mrs. Amita Agarwal, Adv.

Ms. Shweta Bhardwaj, Adv.

Mr. Amarjeet Sahani, Adv.

Mr. Sachin Kumar Srivastava, Adv.
Mr. Madan Lal Daga, Adv.

Mr. P. V. Raghunandan Cooperia, Adv.
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Ms. Aaina Verma, Adv.

Mr. Amit Kumar, Adv.

Mr. Lal Bahadur Khowal, Adv.
Mr. Himanshu Arya Khowal, Adv.
Ms. Jaswanthi. A, AOR

Ms. Richa Arya, Adv.

Ms. Shifa Verma, Adv.

Mr. Manish Kumar, Adv.

Miss Shivangi Anand, AOR

Mr. Salman Khurshid, Sr. Adv.
Mr. S.Q. Hashain, Sr. Adv.
Mr. Aftab Ali Khan, AOR

Mr. M.Z.Chaudhary, Adv.

Mr. Brahmjeet Singh, Adv.

Mr. Ali Safeer Farooqi, Adv.
Mr. Mohd. Faisal Khan, Adv.

Mr. Sriram P., AOR

Mr. Gaurav Bhatia, Sr. A.A.G.
Ms. Vanshaja Shukla, AOR

Mr. Ajay Bahuguna, Adv.

Mr. Siddhant Yadav, Adv.

Mr. Vikas Tiwari, Adv.

Mr. Gaurav, AOR

Mr. Nachiketa Joshi, Sr. Adv.
Mr. Ayush Anand, AOR

Mr. V C Shukla, Adv.

Ms. Sindhoora Vnl, Adv.
Mr. Aishvarya Vikram, Adv.
Ms. Shreya Sinha, Adv.

Mr. Sai Shashank V, Adv.
Mr. Alabhya Dhamija, Adv.
Mr. Pravartak Pathak, Adv.
Mr. Praneet Pranav, Adv.
Mr. Santosh Kumar, Adv.
Mr. Bhaskar Gowtham, Adv.
Mr. Vishal Kumar, Adv.

Mr. Monu Kumar, Adv.

Mr. Anant Sangal, Adv.

Mr. Shubendu Anand, Adv.
Mr. Pankaj Singhal, Adv.
Mr. Piyush M Dwivedi, Adv.
Mr. Pradosh Shetty, Adv.
Mr. Ritu Raj, Adv.

Mr. Shiraz Quraishi, Adv.
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Saif Quraishi, Adv.
Kabir Quraishi, Adv.
Javed Khan Saifi, Adv.
Diwan Saifullah, Adv.
Kabir Singh, Adv.
Prashant Rawat, AOR

Nem Pal Singh, AOR

Jitendra Kumar Shrivastava, Adv.

Pritam Singh, Adv.
Ashish Singh, Adv.
Pulkit Tomar, Adv.
Piyush Kumar, Adv.
Shambhavi Ranjan, Adv.
Umesh Kumar Shukla, Adv.
Avnish Kumar Tyagi, Adv.
Mahendra Kumar, Adv.
Jitender Kumar, Adv.
Honey Sharma, Adv.

Rajni Rani, Adv.

Dilip Kumar, Adv.

Rakesh Kumar Rana, Adv.
Alok Kumar Dwivedi, Adv.

Praveen Agrawal, AOR
Sameer Shrivastava, AOR

Sanjay Hegde, Sr. Adv.
Rajeev Dhavan, Sr. Adv.
Shwetank Sailakwal, AOR
Zaid Raza, Adv.

Mayank Suryan, Adv.
Alok Mishra, Adv.

wWaseem Akhtar Khan, AOR

Pitambar Acharya, Advocate General

Maninder Singh, Sr. Adv.
Samapika Biswal, AOR
Prabhas Bajaj, Adv.
Karthikeya Asthana, Adv.
Soumya Sannidhanam, Adv.
Amarpal Singh Dua, Adv.
Milind Rai, Adv.
Rangasaran Mohan, Adv.

Vijay Hansaria, Sr. Adv.
Sneha Kalita, AOR

Kavya Jhawar, Adv.
Nandini Rai, Adv.

Aryan Choudhary, Adv.
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Preetika Dwivedi, AOR

Kisalaya Shukla, AOR
Sudhakar Dwivedi, Adv.
Krishna Kant Shukla, Adv.
Shayam Pandey, Adv.

Sandeep Kumar Dwivedi, Adv.

Aslam Ahmed Jamal, AOR

Shabiesta Nabi, Adv.

Raees Ahmad, Adv.

Rohit Jain, Adv.

Saleem Malik, Adv.

Shavana, Adv.

Mohd Ashaab, Adv.

Afsar Jahan, Adv.

Farha Naaz, Adv.

Md. Hassamul Haque, Adv.

Satyapal Singh, Adv.

Tasleem Arif, Adv.

Kamal Akhtar, Adv.

Satya Prakash Gautam, Adv.
Latika Rungta Bajaj, Adv.

Diya Nagraj, Adv.

Kafeel Ahmad, Adv.

Latika Rungta Bajaj, Adv.

Riaz, Adv.

Sumeet Pushkarna, Sr. Adv.
Jitendra Kumar, AOR

Mm Singh, Adv.

Rajesh Singh, Adv.

Santosh Kumar Tiwari, Adv.

Varun Dev Mishra, AOR
Mrinmoi Chatterjee, Adv.
Kirti Lal, Adv.

Mrinal Harsha Vardhan, Adv.
Ali Bin Saif, Adv.
Dawneesh Shaktivats, AOR
Kaif Hasan, Adv.

Santosh Ramdurg, Adv.
Mohd Yasin, Adv.

Aman Sabir Saifi, Adv.
Shoaib Khan, Adv.

Advait Ghosh, Adv.
Abhinav Goyal, Adv.
Rituparna, Adv.
Akankrita, Adv.
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Himanshi Mehta, Adv.

Mohd Suhail Siddiqui, Adv.

Ansh Arora, Adv.

Shiv Mangal Sharma, A.A.G.

Nidhi Jaswal, AOR

S. Sriram, Sr. Adv.
Gopal Jha, AOR

Gautham Bhaskar, Adv.
Praneet Pranav, Adv.
Alabhya Dhamija, Adv.
Gobind Kumar, Adv.
Navneet Kumar, Adv.
Nimish Arjaria, Adv.
Paras Bajpai, Adv.
Umesh Kumar Yadav, Adv.
Priyanshi Goel, Adv.
Shreyash Bhardwaj, Adv.
Shrieesha Sharma, Adv.
Ram Ji Dwivedi, Adv.

Kapil Sibal, Sr. Adv.
Yashwant Singh, AOR
Shamim Ahammed, Adv.
Supratik Sarkar, Adv.
Arnab Sinha, Adv.
Imteaz Ahmed, Adv.

Ritu Reniwal, AOR
Mahendra Kumawat, Adv.
Ram Bhadauria, Adv.

Mohammad Aslam, AOR
Nazish Fatima, Adv.
Ashraf Yusuf Khan, Adv.
Mateen Ahmad, Adv.
Tander Mohd. Asif, Adv.
Ali Zia Kabir, Adv.
Mohd Hanzala Kazmi, Adv.
Gufran Ali, Adv.
Sadique, Adv.

Pinky Behera, AOR

Salman Khurshid, Sr. Adv.

Aditya Sondhi, Sr. Adv.
Shariq Ahmed, Adv.
Tariq Ahmed, Adv.
Sheetal Soni, Adv.
Lubna Naaz, Adv.

Mohammad Modassir Shams, Adv.
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Adnan Yousuf Bhat, Adv.
Ahmadi Law Offices, AOR

Haris Beeran, Adv.
Azhar Assees, Adv.
Anand B. Menon, Adv.
Radha Shyam Jena, AOR

K Parmeshwar, Sr. Adv.
Shuvodeep Roy, AOR
Deepayan Dutta, Adv.
Saurabh Tripathi, Adv.

Anukul Chandra Pradhan, Sr. Adv.
Shakti Kanta Pattanaik, AOR
Neetu Rathor, Adv.

Raavi Yogesh Venkata, AOR
Kotte Venkata Pawan Kumar, Adv.
C Karunya Yadav, Adv.

Farhat Jahan Rehmani, AOR
Mohammad Danish, Adv.
Barkat Ali Khan, Adv.
Monis Faridi, Adv.

Imran Ahmad, Adv.

Mr. Firoz Iqbal Khan, Adv.
Faizan Khan, Adv.

Colin Gonsalves, Sr. Adv.
Manik Gupta, Adv.
Satya Mitra, AOR

Abhishek Manu Singhvi, Sr. Adv.
Zulfiker Ali P. S, AOR

Rashmi Singh, Adv.

Priyansha Sharma, Adv.

Mohammed Thoyyib Hudawi, Adv.
Faisal M. Aboobacker, Adv.
Lakshmi Sree P., Adv.

Lebina Baby, Adv.

Sahid Uddin Ahmed, Adv.

Rashid N. Azam, AOR

Danish Saifi, Adv.

Shafik Ahmed, Adv.

K S Badrinathan, Adv.

Abida, Adv.

Aman Prasad, Adv.

Rahul Yadav, Adv.

Nirmal Singh Shekhawat, Adv.
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Anurag Ojha , AOR

Arvind Dattar, Sr. Adv.
Siddharth Dharmadhikari, Adv.
Aaditya Aniruddha Pande, AOR
Shrirang B. Varma, Adv.

Bharat Bagla, Adv.

Sourav Singh, Adv.

Aditya Krishna, Adv.

Adarsh Dubey, Adv.

Chitransha Singh Sikarwar, Adv.

Shridhar Pottraju, Sr. Adv.
Pratima Nain Lakra, AOR
Mahima Pandey, Adv.

Vikas Lakra, Adv.

Chandan Prajapati, Adv.
Aditya Sharma, Adv.
Shailendra Kumar Mishra, Adv.
Shreeyas U Lalit, Adv.
Aakash Dixit, Adv.

Pallav Mongia, Adv.

Devesh Mohan, Adv.

Kanchan Shakya, Adv.

Priyam Sharma, Adv.

Abdul Qadir Abbasi, AOR
Maaz Rehman Khan, Adv.
Mohd Azam, Adv.

Syed Abdur Rahman, Adv.

Sneh Lata Mishra, Adv.
Srishti Mishra, AOR

Md. Shahid Anwar, AOR

Md. Shahid Anwar, Adv.
Syed Rehan, Adv.

Farhan Khan, Adv.

Mohd Bilal, Adv.

Vinamra Singhal, Adv.
Ajay Amritraj, Adv.
Hareesh Ahmad Minhaj, Adv.
Nikish Kumari, Adv.

Mansoor Ali, AOR
Firoz Khan Ghazi, Adv.
Bilal Mansoor, Adv.
Rubina Jawed, Adv.
Syed Imtiyaz Ali, Adv.

Gaurav Bhatia, Sr. A.A.G.
Vanshaja Shukla, AOR
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Mr. Ajay Bahuguna, Adv.
Mr. Siddhant Yadav, Adv.
Mr. Vikas Tiwari, Adv.

Mr. Shadan Firasat, Sr. Adv.
Mr. Nihal Ahmad, AOR

Ms. Sabiha Fatma, Adv.

Mr. Kashif salman, Adv.

Mr. Ziya Ahmad, Adv.

Mr. S. Guru Krishna Kumar, Sr. Adv.
Ms. C. Ankeeta Appanna, AOR
Ms. Madhura Chitnis, Adv.

Mr. Syed Shahid Hussain Rizvi, AOR
Mr. Zeeshan Rizvi, Adv.
Mr. Nasir Aziz, Adv.

Mr. Mohammad Ali Chowdhury, Adv.
Mr. Rachit Gupta, Adv.

Mr. Abuzar Ali, Adv.

Mr. Sahil Akhter, Adv.

Mr. Harvinod Singh, Adv.

Mr. Loknath Paul, Adv.

Ms. Manju Jetley, AOR

Mr. Kaleeswaram Raj, Adv.

Mr. Mohammed Sadique T.a., AOR
Mrs. Thulasi K Raj, Adv.

Mr. Alim Anvar, Adv.

Ms. Aparna Menon, Adv.

Ms. Chinnu Maria Antony, Adv.

Dr. Vinod Kumar Tewari, AOR
Ms. Shimpy Sharma, Adv.
Mr. Arman Roop Sharma, Adv.

Ms. Nitya Ramakrishnan, Sr. Adv.
Mr. Shadan Farasat, Sr. Adv.

Mr. Yash S. Vijay, AOR

Mr. Shikhar Aggarwal, Adv.

Ms. Dixita Gohil, Adv.

Mr. Pranjal Agarwal, Adv.

Ms. Natasha Maheshwari, Adv.

Mr. Abhishek Babbar, Adv.

Ms. Stuti Rai, Adv.

Mr. K Parmeshwar, Sr. Adv.
Mr. Shuvodeep Roy, AOR

Mr. Deepayan Dutta, Adv.
Mr. Saurabh Tripathi, Adv.
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Mr. Zulfiqar Ali Khan, AOR
Mr. Bilal Khan, Adv.

Mr. M. Dhandapani, Adv.
Mr. Syed Saifullah, Adv.
Ms. Saman Aafreen, Adv.
Ms. Jaishree Tandon, Adv.

Mr. Venkata Raghuvamsy D. , AOR
Mr. Subodh Pathak, Adv.

Mr. Amit Mishra, Adv.

Mr. Mitakshara Goyal, Adv.

Mr. Gautam Singh, Adv.

Mr. Sudipto Sarkar, Adv.

Mr. Shriya Gilhotra, Adv.

Mr. Amit sharma, Adv.

Mr. Yashraj Bundela, Adv.

Mr. Rahul G Tanwani, Adv.

Mr. Sadashiv, AOR

Mr. Sachin Agarwal, Adv.

Mr. Pranav Kumar Srivastva, Adv.
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1. Hon'ble the Chief Justice of 1India pronounced the
judgment of the Bench comprising His Lordship and Hon’ble Mr.

Justice Augustine George Masih.
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2. The operative portion of the reportable judgment

reproduced as under:

(i)

(ii)

“209. In the totality of the circumstances, we do not
find that any case is made out to stay the provisions of
the entire statute. The prayer for stay of the impugned
Act is, therefore, rejected. However, while doing so, in
order to protect the interest of all the parties and
balance the equities during pendency of this batch of

matters, we issue the following directions:
The following part of clause (r) of Section 3 of the

Amended Wagqf Act
“any person showing or demonstrating that he is
professing Islam for at least five years”

shall stand stayed until the rules are framed by the
State Government for providing a mechanism for
determining the question as to whether a person has

been practicing Islam for at least five years or not;
The proviso to sub-section (2) of Section 3C of the

Amended Wagqf Act, which reads thus:

“Provided that such property shall not be treated

as wagqf property till the designated officer
submits his report.”

and the provisions of sub-sections (3) and (4) of Section
3C of the Amended Waqf Act, which read thus:

“(3) In case the designated officer determines the
property to be a Government property, he shall
make necessary corrections in revenue records
and submit a report in this regard to the State
Government.

(4) The State Government shall, on receipt of the
report of the designated officer, direct the Board to
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(iii)

(iv)

V)

(vi)

make appropriate correction in the records.”

shall stand stayed;
It is directed that unless the issue with regard to title of

the waqf property in terms of Section 3C of the
Amended Waqf Act is not finally decided in the
proceedings initiated under Section 83 of the Amended
Wagqf Act by the Tribunal and subject to further orders
by the High Court, neither the waqfs will be
dispossessed of the property nor the entry in the
revenue record and the records of the Board shall be
affected. However, upon commencement of an inquiry
under Section 3C of the Amended Wagqf Act till the final
determination by the Tribunal under Section 83 of the
Amended Wagqf Act, subject to further orders of the High
Court in an appeal, no third-party rights would be

created in respect of such properties;
It is directed that insofar as Central Waqf Council

constituted under Section 9 of the Amended Waqf Act is
concerned, it shall not consist of more than 4 non-
Muslim members out of 22. Equally, insofar as the
Board constituted under Section 14 of the Amended
Waqf Act is concerned, it is directed that it shall not

consist of more than 3 non-Muslim members out of 11;
Though, we are not inclined to stay the provision of

Section 23 of the Amended Waqf Act, we direct that as
far as possible, an effort should be made to appoint the
Chief Executive Officer of the Board who is the ex-officio

Secretary from amongst the Muslim community; and
We clarify that what has been observed by us

hereinabove is upon our prima facie consideration for the
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purpose of examining as to whether an interim stay
should be granted or not to the impugned Act or the
provision(s) contained therein. The observations made
hereinabove will not prevent the parties from making
submissions with regard to the validity of the provisions
contained in the Amended Waqf Act or any of the

provision(s) therein.”

(DEEPAK SINGH) (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
[Signed Reportable Judgment is placed on the file]
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